- CCPA190f2003
(Arising out of OA 583 of 1996)

- ORDER

-~ 06.10.2005 - -

| Shh M.P. Dixit, counsel for the apphcant c
- Shri M.N. Parbat counsel for the respondents

- Heard leamed" counsel for the parhes it is

o submltted by the leamed counsel for the applicant ' that the

... ~contempt proceedings in this CCPA has since been stayed by

.. the Hon'ble Patna High Court, he does not like to press
.« further proceedings in this case. He , however, seeks liberty
o to take légaiy course - available :after'-f _"ﬂwe-" ﬂdecisiorf{--of the
.. Honble High Court; He i free fo do o If permited by e
e law, o |

B | *In view of the above position, this CCPA stands

'dnsposed of and nofices discharged accordingly.
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